
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 402 OF 2024 

IN THE MATTER OF: 

 

GHIRRAU LAL MISHR AND ORS.                                 …APPLICANT 

 

VERSUS 

 

STATE OF U.P. & ORS.                                                   …RESPONDENTS 
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S.No. PARTICULARS PAGE NO. 

1. ADDITIONAL RESPONSE ON BEHALF OF 

DISTRICT MAGISTRATE, GONDA IN 

COMPLIANCE OF THE ORDER DT. 29.08.2025 

PASSED BY THE HON’BLE NATIONAL GREEN 

TRIBUNAL                               

 

 ANNEXURES  

2. COPY OF THE INSPECTION REPORT 

ANNEXED HEREWITH AS ANNEXURE R-1 

 

3. COPY OF THE SALE DEEDS HAS BEEN 

ANNEXED HEREWITH AS ANNEXURE R-2. 

 

4. COPY OF THE PHOTOGRAPHS OF THE 

CONCERNED SITE TAKEN FROM 

KATAHAGHAT BRIDGE NEAR RIVER TEDHI 

HAS BEEN ANNEXED HEREWITH AS 

ANNEXURE R-3. 
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5. COPY OF DRONE VIDEOGRAPHY COVERING 

APPROXIMATELY 1.000 KM UPSTREAM AND 

DOWNSTREAM WAS CONDUCTED ON 

12.09.2025 (PEN DRIVE ENCLOSED). 

 

 

THROUGH COUNSEL 

 
BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR STATE OF U.P. 

EMAIL- bhanwar09jadon@gmail.com  

Ph: 9639286572 

DATE: 17.09.2025 

PLACE: NOIDA 
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OTARP 
Dayanand Mishra 

Advocat 
Reg No C298 

Arna kachai bst Londa 

OTAA 
Daynano i 

Ad 

eKachehi Dist . 

BEEORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO, 402 OF 2024 

IN THE MATTER OF: 

GHIRRAU LAL MISHR AND ORS. 

STATE OF U.P. & ORS. 

VERSUS 

...APPLICANT 

ADDITIONAL RESPONSE ON BEHALF OF DISTRICT MAGISTRATE, 

GONDA IN COMPLIANCE OF THE ORDER DT, 29.08.2025 PASSED BY 

THE HON'BLE NATIONAL GREEN TRIBUNAL 

solemnly affirm and state on oath as under: 

...RESPONDENTS 

1, fziyanka.NIaaged about .49.. years, presently posted as 
District Magistrate, Gonda do hereby 

present affidavit. 

1. That I, the Deponent in the above captioned matter am fully conversant 

with the facts of the case and is competent and authorized to swear the 

2. That I state that the contents of the affidavit have been drafted by my 

counsel on my instructions and the contents of the same are trie to my 

knowledge and nothing material has been concealed therelrom. 

Dayanend Mishra 
Acvacats 

Bog/N. 13295 
Kathaui Dist Garde 

-NOTKRIA! 
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OTAP 
oayananc ishr 

ACVC.ai. 
G 

INO 

L. BACKGROUND OF THE MATTER 

3. That in the present matter, the applicants have alleged that sone builders/ 

developers in illegal manner are encroaching upon flood plain area/ river 

bank and attempting to nake constructions in an illegal manner so a8 to 

obstruct smooth flow of river Tedhi in the area concerned. 

4. That the above captioned matter was last listed for hearing on 29.08.2025. 

wherein the Hon'ble Tribunal directed as under: 

"6. In its report the Joint Commnittee had mentioned that plotting had been 

done in the land in question. 

7. The District Magistrate, Gonda is directed to file additional response 

\giving all requisite details regarding the nature of land as per revenue 

record, its present status as per existing position on the spot, submission 

of application for change of land use, if any, and orders passed on the 

same. Copies of sale deeds/agreements to sell executed in respect of the 

land in question be also enclosed by the District Magistrate, Gonda with 

his response. 

II. SITE INSPECTION CONDUCTED ON 14.09.2025 

5. That on 14.09.2025, the Revenue Team of Tehsil Collnelganj inspected the 

concerned site situated at Village Dullapur Tarahar, Pargana Gwaridih, 
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Dayanana Nist:. 
Res ACca: Ng322 

Tehsil Collnelganj, District Gonda, on the bank of river Tedhi, in the 

presence of fthe Gran Pradhan and other villagers. The details of the land 

records arc presented in a tabular chart (Table 1) in the inspcction report. 

A Copy of the inspection report has been annexed herewith 

ANNEXURE R-1. 

III. FINDINGS FROM REVENUE RECORDS 

6. That from the said table it is evident that according to Khasra entries of 

1359 Fasli, the old plot numbers 3 and 46 are partly cultivable barren 

and fallow lands, and for the most part consist of low-quality cultivable 

land. At present, the old plot numbers 3 and 46 have been divided and 

recorded under several transitional plot numbers in the new consolidation 

process. That the old plot numbers 3 and 46, and the newly formed plots 

such as 02, 03, 04, 05 etc. are adjacent to the Tedhi river. 

IV. PRESENT STATUS OF LAND 

7. That at the site, no construction activity was found on the old consolidation 

plot no. 03 and newly created plot nos. 02, 15 (min jumla), 88 (min jumla). 

and 92 to l09. The physical condition of old plot no. 3, old plot no. 46, and 

newly created plots (02, 15 min jumla, 88 min jumla, 92-109, 16 min 

jumla) remains unchanged since prior to the year 2024. 
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V. CONSOLIDATION RECORDS 

g That after the completion of the second consolidation process in Village 

Dullapur Tarahar, due to technical reasons, the computerized Aadhaar 

based Pabvari Khatauni entries have not yet been updated online. 

Therefore, the record of plots no. 3 and 46 after the second consolidation 

process has been presented in the Consolidation Maps (Akar Patra) nos. 

41 and 45, which is shown in a tabulated chart (Table 2) attached with the 

inspection report. 

9. That from Tables (1) and (2), it is evident that out of old plot nos. 03 and 

46 and newly created plot nos. 3 to 113, only two plots (nos. 04 and 13) 

have been categorized as Category 6(1) land after consolidation, while all 

the remaining are Category 1-K transitional holdings. 

process. 

10.That from Table (2), it is further clear that the concerned plot nos. 03 ant 

46 were agricultural lands and were not separated from the consolidation 

VI. SDM'S ORDER DT. 08.09.2022 

11.That in in Case No. T202208300505088, State vs. Rajesh Singh & Others 

under Section 133 Cr.P.C., the Hlon'ble Sub-Divisional Magistrate, 

Collnelganj, Gonda vide order dated 08.09.2022, clarificd that the old plot 

Ared Kgchari ust Gun 

Res 

OF : 
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oay:ot 
iia 

number 03 does not contain a fowing rivet During the monsoon Season, 
he rivers flow width is ahat S0.ae while in normal timnes it IS about 

22 meters. The tenure holders of plot no. 03 had agrccd to leave 50 meters 

wIdth of their land for the snooth flow of the rive. 

12.That the inspection report dated 12.08.2024 submitted by the 

Lonsolidation Offcer. Gonda. to the District Magistrate, Gonda, also 

clarifies the physical condition of the river along with plots no. 3 and 46. 

13.That the sale deeds and agreements executed in respect of old plot nos. 3 

and 46 are prior to 12.08.2024, and thereafter no sale deed or agreement 

has been registered. 

VII. CHANGE OF LAND USE 

4.That further it is pertinent to submit that no case regarding change of land 

use of old plot nos. 3 and 46 and newly formed plot nos. 02, 03, 04 etc. is 

pending at the Tehsil level. Further, in the Joat Consolidation Maps 

recently received from the Consolidation Department, there is no mention 

of any order for change of land use. 

Photographs of the concerned site taken from Katahaghat Bridge near river 

Tedhi has been annexed herewith as ANNEXURE R-2. 

Copies of the sale deed and agreements have been annexed

herewith as ANNEXURE R-2.

3
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Drone vi�eography covering approximately 1.000 km upstream and 
downstream was conducted on 12.09.2025 (pen drive enclosed). 

13.That the deponent is duty hund to fulfl the obligation which are assigned 

under the law and directions nassed by this Hon'ble Tribunal. The 

Deponent is fully committed to ensure strict adherence to the orders of thIs 

Hon'ble Tribunal and undertakes to faithfully comply with any further 

directions or instructions that may be issued by this Hon'ble Tribunal, 

16.Hence, the present response is being submitted for the kind perusal of this 

NOIA 'ble Tribunal. It is prayed that the same be taken on record. 

without demur or delay. 

Dayan s 
Reg 

OF 
Verified at onda 

VERIFICATION 

on this _day of September, 2025, that the 

contents of the above affidavit from paragraphs 1 to 16 are believed to be 

true and correct to the best of my knowledge and belief. No part of it is 

false and nothing material has been concealed therefrom. 

DEPONENT 

Solemnly Affimed & 
Declared betore me 
on......... 
Dayan ahd nishra 

tu:vOcate 

Notafykhari Dlstt gonua (U.P.) 271001 

DEPONENT 
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UPSTREAM DOWNSTREAM 
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Latitude: 27.3065159°N 
Longitude: 819443837°E 

Elevation: 44.8142.5 m 
Accuracy: 4.235 m 
Azimuth: 319 NW) 
Pitcht -5.8° (-29) 
Time: 16-09-2025 12:41 

Note: Tedhi river upstream 

UPSTREAM 

Powered byAngleCar 

Latitude: 271064423°N 
Longitude: 819443932°E 
Elevation: 50.5:2.5 m 
Accuracy: 4.13 m 
Azimuth: 105° (E) 
Pitch: -4.9° (-219) 
Time: 16-09-2025 12:40 
Note: Tedhi iver downstream 

DOWNSTREAM 

Powered by AngleCar 
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Latitude: 27.056623°N 
Longitude: 819427703 E 
Elevation: 46.66+2.5 m 
Accuracy: 9.429 m 

Azimuth: I7°(N) 
Pitch: -7.6° 
Time: l6-09-2025 12:53 
Note: Tedhi river pBotting 

PLOTTING 

Latitude: 27.1056584°N 
Longitude: 81.9427763°E 
Elevation: 46.55+2.5 m 
Accuracy: 3.79 m 
Azimuth: 57° (NE) 
Ptch: -5.0° (-15) 
Time: 16-09-2025 12:55 
Note: Tedhi iver plotting Powered 6yAngleCat 
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